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No. Sir. An Expert COaiiiilueo is how· 
ewr matina a study and 011 receipl-ol its 
report, the matler will be m.wed.. 

(b) Does Dot arise. 
(c) No, Sir. 
(d) This will be ccmidered after the 

receipt aDd eumiDatiOll of the report. 

Sum BANE OF SIuDI 

4217. SHRI INDRAJIT GUPTA: wm 
tile Minister of FINANCB be pl~ to 
refer to tbe zeply given to UQtarred 
Qllestion No. 62 on the 22Dd July, 1968 
-' state: 

(a) whether c:ornmercial and trade rela-
*- behft.eD India and Sikki.at are 
fiIIaDced b. any wax. by lbt:= State BBDk of 
mcJia: and· 

(b) if so, the consideratioDS due to 
which fac:ilities have been given to Jl pri-
nlD Indian bank to hold substantial iDter-
ads aDd manqement cootrol in tbt:= State 
BBDk of Sikkim? 

THE DBPUI'Y PRIME MINISI'BR 
AND MINISTER OF FINANCB (SHRl 
MORARJI DESAI): Ca) The State BBDk 
of India at Gangtok (Sikkim) undertakes 
-w commercial bankinll functions and 
I)IIIIisIs trade and c:ommerce in the ~orma1 
'fIflY. 

(b) Under the Indo-Sillim Tmaty, 
1950. Sikkim enjoys autonomy in regard 
to ita intemaI affairs. The SiIddm Gov-
enunent ~ therefore, free to grant facili-
ties to any Indian bank of their choice for 
collaborating with the State BBDk of 
Siktim. 

llJIcRurrMENT PouCY OP CALcurrA ELEC-
TRIC SuPPLy CoBPoaAnoN LTD. 

·4218. SHR.I INDRAJIT GUPTA: Will 
tile Minister of IRRIGATION AND 
POWBlt . be pleased to state: 

Ca) whether be is aware that the ·Cal-
catta E1ec:tric Supply Corporation Ltd. is 
1011owiDg a recruitment policy wliich fails 
10 abIotb _played Indian engineers; 

Cb) whether it is a· fact that qUalified 
aJlineering Graduates are oftered Iow-
paid jobs as ordinary ~ and Fore-
JIIC!:I in the CaIc:utta Electric Supply Cor-
JIC!II'Idion. while _or. posts are II1ed up 

by penonal preferences without advertise-
~nts, tests or interviews; and 

(c) if so, whether GonnIment will look 
into die matter? 

THE DBPUIY MINISTE~ IN nIB 
MINISTRY OF IRRIGATION AND 
POWER CSHRI SlDDHBSWAR -- PRA-
SAD) : (a) The Calcutta Electric Spppty 
Corporation have ~ that their 
policy is to absorb only indian engiDeen 
in vllCElcies that occur in their establish-
ment from time to time. 

Cb) Senior posts are DOnD.aI1y fiI1ed in 
by pl"lllllOlion. OfIicen 80 promoted are 
either academically qualified or qual\ficd 
by virtue of th.eir exPerience. ProbatiOl101" 
engineers are taken by direct rec:ruitmeDt 
after interview. App~on!l are also 
invited periodically tbrouah the PreIs for 
appointments as Assistants in training and 
candidates are selected after a written tat 
and an interview by a SeIectiOii- Com-
mittee wbich includes a ~tati"o of 
tbe State Government. As tho Dumber of 
posts is less than the number of applica-
tions, some qualified en~ araduates 
have obtained posts as F~men bec:auBe 
of prospects of eventual promOIibn to the 
officer cadre. 

(e) The State Government have reported 
that the Calcutta Electric Supply CoDKn-
lion have the right to lIBlIte appointments. 

LoANS FOR FAMILY PLAHNINo PROOR.UDIB 

4219. SHRl N. R. DEOGHARB : WDI 
the Minister of FINANCE be pleased to 
state : 

(a) the names of the fOreign countries 
from whom the Government are mceiriq 
loans for Family Planning Programme; and 

Cb) the amount of loans sought to be 
obll!ined from each country during 1968-
69 ? 

THE DBPUlY PRIME MINISTER 
AND MINISTER OF FINANCB (SHRl 
MORARJI DESAI) : (a) (i) A loan agree-
ment for $ 2.7 million was signed wina the 
U.S. Government on June 29, 1968 which 
will be used to meet the doUar c:cists of 
producing in India over 6000 vehicles re-
.quired for the family plannina programme. 

(ii.) Under the Yen Credit from Japul 
a sum of a little under $0.4 million .bas 
been allocated for tho import of c:ondo!aS.. 
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(b) 'fbm: ilj nO programmo for eectiq 
loan uaistance from abroad for funDy 
planning. Tba foreillll exchange require-
mmts of the family planning programme 
will be cOVered in the usual way throuah 
our foreign exchange resources including 
available loans and grants from abroad. 

ACiIIBEMBNTS WIn! FOREIGN GoVl!llNMl!NTS 
4220. SHRI N. R. DEOGHARE : Will 

thD Minister of HEALm, FAMll. Y 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state : 

(a) whether it is a fact that the agree-
meats with foreign Governments are treat-
ed as confidential to Members of Parlia-
meat; 

(b) if not, whetber it is a fact that a 
request made by a Member of Parliament 
to the Deputy Secretary in writing on the 
12th Juiy, 1968 for tbe supply of a copy 
of an agreement signed with the Swedish 
Ocwemment has not been complied with; 

(c) whether luch copies bave been made 
aftilable to Members of Parliament on 
request; and . 

(d) in cases wbere sucb copies were not 
made available to Members of Parliament 
OR request, what were the overriding rea-
30IIS that prevented supply of ~b copies ? 

mE MINISTER OF srATE IN 1HE 
MINISTRY OF HEALm, FAMll.Y 
PLANNING AND URBAN DEVELOP-
MENT (Dit. S. CHANDRASE.KHAII.): 
(a) No. 

(b) 1be desired copy of the Agreement 
wu sent to the concerned Member of Parlia-
IMDt OD the 24th July, 1968 in respoue to 
bia letter dated the 12th luly, 1968. 

(c) Yes. 
(d) Does not arise. 

HGusBs BtllLT BY HDmUSTAK HOtJIIJNG 
FACTOaY IN DELBI 

4221. SHRI BAL RAJ MADHOK : Will 
tbe Minister of WORKS, HOUSING AND 
SUPPLY be pleased to state : 

(a) wbether it is a fact that Delhi MUD-
cipal Corporation quarters at Sarpm Part 
wbicb were built with pre-stressed cement 
b\Ocb manufactured in the Hindustan 
Housing Factory collapsed On the 4th 0cto-
ber", 1967 involvinl a lass of over three 
laths rupees; 

(b) whether it is also a fact that tfIIi8e 
cement blocks were made out of defcdiwe 
cement whicb has been allowed to get wet 
due to negligence of the Store-keeper of 
the Hindu.tan Housing Factory; 

(c) whether it is also a fact that die 
junior chemist and the kiln operator of 
factory had reported about this matter; 

(d) whether it is also a fact that die 
management of tile Hindustan Honsina 
Factory is victimising them for having Jiqa 
evidence before a Committee Ie! up by the 
C.P.W.D. to loot into the matter; and 

(e) if so, wbat steps the ~t 
have taken or propose to tate to bring die 
really guilty men to book and save the.e 
workers from victimisation ? 

mE DEPUTY MINISTER IN nIB 
MINIsrRY OF WORKS, HOUSING ANI) 
SUPPLY (SHRI IQBAL SINGH): Ca) 
During the nigbt between the 3rd and 4th 
October, 1967, the frame work in ODe of 
the blocks of 32 quarters under erection by 
!be Hindustan Housing FactOry Limited at 
Sangam Park collapsed resulting in dam. 
to some components and the derrick that 
Was used for erection purposes. 1be CIti-
mated loss is Rs. 31,SOO/- only. 

(b) and (c). A lunior Cbemist, of the 
Housing Factory deposed before the Tech-
nical Committee that the concrete used for 
the work was of a very inferior quality. 
But the Technical Committee, after taking 
into account the failure pattern of coI_ 
and the results reported by the Indian 
Institute of TechnololY, Delhi. bad _ 
to the conclusion that the concrete uel 
for the work was Of the required quality. 

(d) No. 
(e) Does not arile. 

AuDrMI!NT OP ScHooL PLoT TO CIIRJsn»l 
MISSIONAaY IN SI!CroR XII OP IUC. PuuK, 

NEW DELHI 

4222. SHRI BAL RAJ MAnHOK : Will 
the Minister of WORKS, HOUSING AND 
SUPPLY be pleased to state : 

(a) whether it is a fact that the plot 
reserved for scbool in sector XII of R.t::. 
Puram New Delbi has been given to a 
Christian Missionary organisation for opal-
ing a public school; 

(b) whetber it is also a fact that Gov-
ernment employees living in the area are 
opposed to opening of a Misoionary Public 




